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CENTRAL ADMIN ISTRATIVE TRIBUNAL

JABALPUR BENCH
JABALPUR

J

Original Application No. 351 of 2006
Jabalpur, this the 18" day of July, 2006

Hon’ble Dr. G.C. Srivastava, Vice Chairman
Hon’'ble Shri AK Gaur, Judicial Member

O.P. Malaviya, |

Aged about 49 years, |

Sfo. Shri Khanayilalji Malaviya,

R/o. Navodaya Vidyalaya, Multhan,

District Dhar (MP). v Applicant

(By Advocate — Shri Shobhit Aditya)

|
"VERSUS
|

1. Unon of India,

Through the Secretary,
Ministry of Human Resources Development,

Department of Education,
New Delhi. |

2. Commissioner, .|
Navodaya Vidyalaya Samit,
Head Quarter, 821, -
Kalash Colony,
New Delhi.

3. Deputy Director, }
Navodaya Vidyalaya Samiti,
Regional Office, 160, Zone-II,
M.P. Nagar, Bhopal (MP). - Respondents

(By Advocate — Shri O.P. Namdeo)

ORDE R(Ora)

By Dr. G.C, Srivastava, ;Vice Chairman —
J

The respondents have filed MA No. 719 of 2006 submitting
that the relief sought for ‘}by the applicant has already been granted by

the respondents and in view of that the OA may be dismissed as

~ having been rendered infructuous. The learned counsel for the
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objection. Accordingly, {he OA is QiSmisse

infructuous. l N &\ J—
A ‘\ (Dr. G.C. grivastava)
AK. Gaur) \ Vice Chairman
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